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c) 
Coram : HOfl'hle Mr. P.H. Trivedi 	: Vice Chairman 

on'b1e %Ir. P.iA. Josiu. 	 Juicja1 MemJr 

16.9.1987 

Heard learned advocate Mr.H.A.Rajchura for the 

applicant. He reqsts permission to take the 

application back in order to decide that he can 

amend for filing another application. He is allowed 

to do so. Mr.J.D.Ajmera learned advocate for the 

resondents appears. With this observation the case 

is diposd of. 

75 	 ( .H.Trivedj) 
Vice chirrnan 
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Judici aViM 


